| TEM NO. 43 COURT NO. 7 SECTI ON | |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Crimnal Appeal No(s).1571-1573/2015
RAKESH AGARWAL Appel | ant ('s)
VERSUS
H GH COURT OF JUDI CATURE AT ALLAHABAD
THROUGH | TS REG STRAR GENERAL Respondent (s)
(Wth appln. (s) for stay and Office Report)

Date : 03/01/2017 These appeals were called on for hearing today.

CORAM :
HON&#39; BLE MR JUSTI CE KURI AN JOSEPH
HON&#39; BLE MR JUSTI CE ROHI NTON FALI NARI MAN
For Appellant(s) Dr. Rajeev Sharma, Adv.
M. V.K  Shukla, Adv.
Ms. Anchal Mehrotra, Adv.
M. Rovin Babu, Adv.
M . Raghuvir Sharma, Adv.
M . Dharnendra Sharma, Adv.
M. Vipin Kumar Sharma, Adv.
M. Kanrendra Pratap Singh, Adv.
M. Bhanwar Pal Singh Jadon, Adv.
M. Ravi nder Kumar, Adv.
For Respondent (s) M. Sunny Choudhary, Adv.
UPON hearing the counsel the Court nmde the follow ng
ORDER
Post t he mat t er for heari ng in the 3rd week of

2017 on a non-m scel | aneous day.
(B. Par vat hi)
Court Master (Renu Di wan)
Assi stant Regi strar

Mar ch,



